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ORDER

There shall be Special Bench at NCLT Ahmedabad on 20.7.2020 to atiend the matters
listed before Shrj Madan Balachandra Gosavi, Member (Judicial) and Shrj Virendra Kumar
Gupta, Member (Technical). Shri Virendra Kumar Gupta, Member (Technical) is on leave The
Special Bench shall comprise of:

Special Bench at NCLT Ahmedabad
) Shri Madan Balachandra Gosavi, Member (Judicial)

The Constitution of Bench is as per section 419 (3) of the Companies Act, 2013,
This is in modification of Order of even number dated 4.6.2020 for 20.7.2020 only.

This issues with the approval of Hon’ble President, NCLT.
(Shiv M

Registrar, NCLT
Copy to:-

Road, New Delhi — 1 10003,
8. The Institute of Cost Accountants of India, CMA Bhawan, 3 Institutional Area, 1.odhj Road.
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